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Prohibition

{ Shri P. C. Borooah:
| Shrl A. V. Raghavan:
Shri Maheswar Naik:
""1) Shri D. C. Sharma:
| Shri Ramachandra Ulaka
LShrl Dhuleshwar Meena:

Will the Minister of Plamnimg be
pleased to state:

(a) whether the Tek Chand Com-
mittee on Prohibition has been given
a further period of four months to
complete its work;

(b) if so, the reasons for such

extension; and

(¢) whether part I of the report has
been submitted to the Government
and if so, its main observations and
recommendations?

The Deputy Minister in the Minis-
try of Finance (Shrimati Tarkeshwari
Sinha): (a) and (b). The matter is
under consideration.

(c) The Report will be in 2
Volumes. The Team is expected to
submit to the Government Volume I
of the Report by the end of April,
1964.

Functions and Powers of C. & AG.

*987. Shri Hari Vishnu Kamath:
Will the Minister of Finance be
pleased to state:

(a) whether Government propose to
introduce iegislation for the purpose
of defining the functions and powers
of the Comptroller and Auditor
General;

(b) if so, when; and

(¢) if not, the reasons therefor?

The Deputy Minister in the Minis-
try of Finance (Shrimati Tarkeshwari
Sinha): (a) Yes, Sir.

(b) Efforts will be made to intro-
duce the Bill before the year end.

(c) Does not arise.

Rajastham Canal

*988. Shri Harish Chandra Mathur:
Will the Minister of Irrigation and
Power be pleased to state:

(a) whether it is a fact that work
on Rajasthan Canal is not proceeding
according to schedule and expedi-
tiously;

(b) if so, what is the time lag and
reasons for the same; and

(c) the steps being taken to put
matters right to make up for the time
lag?

The Minister of Irrigation and
Power (Dr. K. L. Rao): (a) Yes, Sir.

(b) The time lag may be about one
year. Exact reasons are under study.

(c) Discussions are being held with
Chief Minister of Rajasthan to evolve
measures for accelerated rate of con-
struction of the Project.

Staff Quarters at Bhubaneswar

1993. Shri Ramachasdra Ulaka: Will
the Minister of Finance be pleased to
refer to the reply given to Unstarred
Question No. 304 on the 17th August,
1963 and state the latest progress
made regarding the construction of
additional quarters for Class 1II and
Class IV staff of Accountant General,
Orissa at Bhubaneswar?

The Minister of Finance (Shri T. T.
Krishnamachari): Plans and estimates
for 256 additional quarters have been
prepared. Necessary  Expenditure
Sanction is expected to be issued
shortly. Construction work will com-
mence thereafter.
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